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FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
TENSILE STEEL LIMITED OPERATING IN STEEL AND RELATED PRODUCTS

AT VADODRA GUJRAT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insclvency Resolution Process for Corporate Persons)

Repulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & | TENSILE STEEL LIMITED
CIN/ LLP No. CIN: U99999GJ1960PLC001006
PAN: AAACT6735C
2. Address of the registered office HIRABAG, VISHWAMITRI RD, BARODA,
Gujarat 390009
3. URL of website https://witworthipe.com/
4. Details of place where majority of fixed assets are | Land and Building of the factory situated at
located Mouje, Majalpur, District Vadodra in the name
of Tensile Steel Limited.
5. Installed capacity of main products/ services Presently, there is no business
6. Quantity and value of main products/ services sold | NA
in last financial year
7. Number of emplovees/ workmen 0 (NIL)
8. Further details including last available financial | Can be requested over mail at:
statements (with schedules) of two years, lists of | cirp.tensilesteel@gmail.com
-creditors are available at URL: Or Visit at »
https://witworthipe.com/tensile-steel-limited/
9. Eligibility for resolution applicants under section | Can be requested over mail at:
25(2)(h) of the Code is available at URL: cirp.tensilesteel@gmail.com
Or visit at
https://witworthipe.com/tensile-steel-limited/
10. | Last date for receipt of expression of interest 06-10-2025
11. | Date of issue of provisional list of prospective 16-10-2025
resolution applicants
12. | Last date for submission of objections to 21-10-2025
provisional list
13. | Date of issue of final list of prospective resolution | 31-10-2025
applicants
14. | Date of issue of information memorandum, 05-11-2025
evaluation matrix and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of resolution plans 05-12-2025
16. | Process email id to submit Expression of Interest | cirp.tensilesteel@gmail.com
17. | Details of the corporate debtor’s registration status | NA
as MSME. 1 B ChakoN

ST

X Professiondl | £ |
2|15V R Bihari 15l Chakravarti
\Z\ Professional
Tn theMntter of Fioiife Steel Limited
BI/IPA- 2019-2020/12776

AFA No: AAZ/12776/02/311225/203623
AFA Valid upto 31.12.2025

Reg. Address: Reg. Address: D-54, First Floor, Defence Colony, New Delhi-110024
E-Mail ID: blchakravarti.associates@ gmail.com

Date: 21.09.2025
Place: New Delhi

CIRP Mail id: cirp.tensilesteel@ gmail.com



FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TENSILE STEEL LIMITED

OPERATING IN STEEL AND RELATED PRODUCTS AT VADODRA GUJRAT
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |[Name of the corporate debtor along  |TENSILE STEEL LIMITED

with PAN & CIN/ LLP No. CIN: U99999GJ1960PLCO01006
PAN: AAACT6735C
2. |Address of the registered office HIRABAG, VISHWAMITRI RD,
BARODA, Gujarat 390009
3. |URL of website https://witworthipe.com/
4. |Details of place where majority of fixed [Land and Building of the factory
assets are located situated at Mouje , Majalpur, District
Vadodra in the name of Tensile Steel
Limited.
5. |Installed capacity of main products/  |Presently, there is no business
Services

6. |Quantity and value of main products/ |NA
services sold in last financial year
7. |Number of employees/ workmen 0 (NIL)

8. |Further details including last available | Can be requested over mail at:
financial statements (with schedules) |cirp.tensilesteel@gmail.com

of two years, lists of creditors are Or Visit at
available at URL: https://witworthipe.com/tensile-steel-
limited/
9. |Eligibility for resolution applicants Can be requested over mail at:
under section 25(2)(h) of the Code is |cirp.tensilesteel@gmail.com
available at URL: Or visit at
https://witworthipe.com/tensile-steel-
limited/
10. [Last date for receipt of expression of |06-10-2025
interest

11. |Date of issue of provisional list of 16-10-2025
prospective resolution applicants
12. |Last date for submission of objections |21-10-2025
to provisional list
13. |Date of issue of final list of prospective |31-10-2025
resolution applicants
14. |Date of issue of information 05-11-2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. |Last date for submission of resolution [05-12-2025

plans

16. |Process email id to submit Expression |cirp.tensilesteel@gmail.com
of Interest

17. |Details of the corporate debtor's NA

registration status as MSME.

Sd/-

CA Bihari Lal Chakravarti

Resolution Professional

In the Matter of Tensile Steel Limited

IBBI Reg. No.: IBBI/IPA-002/IP-N00863/2019-2020/12776

AFA No: AA2/12776/02/311225/203623

AFA Valid upto 31.12.2025

Reg. Address: D-54, First Floor, Defence Colony, New Delhi-110024

Date: 21.09.2025 E-Mail ID: bichakravarti.associates@gmail.com
Place: New Delhi CIRP Mail id: cirp.tensilesteel@gmail.com
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FIRANAL FINANCE LTD.
CIN: LE5310MH1SB4PLIDI263S

C

Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Ofhcer of Piramal Finance L (Formerly Piramal Capital &
Houting Finance Lid. ) under the Secuwritization and Reconstruction of Financial Assets and Enforcement of Security Intenest Act, 2002 for the
recovery of armdaent due ram borraswer)'s, ollers are indited by the undersigned Tor purchase of immovable property, as describsed herewnder,
wehich i m the gadseidian, an el Where B Bagic', A 12 What s Basis’ and "Whatever s There 1s Badi=", Particulars al which are given bl

Pl ra mal Repistered Office: Unit Mo.-601,6th Floor, Plramal Amitl Bullding, Firamal Agasiya Corporate Park,
Karmand Junction, Opg. Fire Station, LBS Marg, Kurla (west], Mumbai-200070 =T +91 22 3502 4000
Finance Branch Office: Plot No-6, Block A |, Sector-2, Nolda, U P-201 301

Contact Person - 1. Panksj Kashyap - 9136178689 2. Nikki Kumar - 3650606340 3. Chandan Sakhatkar - 9820407163
E-Auction Sale Natice - Fresh Sale

| ioan Code | Branch | Dermand Earnest Money | Dutstanding
Potice Date hd:'r:::nl;rml El:::r:w Depasit (EMD) Amaunt
| Gamrastor]s) and Amaunt = - {107 of RP) {IE-Uﬂ-mﬂ_
Loan Code MNo.: Bt 17-01-2025, &l The piece and Parcel of the Property Rs 3 A4 772 61,514/
JEEODDOGRST Delhi Rs, 247 45417 -, |having an extent - Proparty Mo, 46, 3,90 200000, 39,57.000/-, {Rs. T Crore
Pitampura {Branch], | {Rs. Two Crore forty |BReck-BG, Sduated in the layout plan|(ge, Three Crore {RE, Thirty Mine | Seventy Twe lakh
Surinder Kumar Jain |seven lakh Forty Nine [3halimar 8agh (East), Mew Delhi- Ninaty Ning lakh Minaty | SbiyOne Thoussnd
[Barrawoer], Sushita - |[Thousard Four Hundred | LL008E  Boundaries Asi- Morth:- lakh Seventy |%even Thousand Fivr Hindied
kain {Co Borrosner 1) Seventesn Only)  |Property no A7 South :- Property no 45 Thausand Cnlyl Chitdy! f san Ol
" |East - Aoad West - Service lane L et ] FUEYEE). Ny

*heodie-

Known Encumbrances and Othier Claim

That Lean &ccount Wo, 255000008749 has been assianed 1odh Flnancial Asset Reconstruction Com pany Ltd, vide assipnment agresment dated
29,05 2023 creating ils charge over the above mentioned propery and the tokal sutstanding dues is Rs. 196,43, 741/ (A< One Crara Minasky
Sin lakh Forty Thrae Thousand Seven Hundred Forty Gne Only) ason 19,09, 2025 inthe Loan Account Mo, 25500000675,

DATE OF E-AUCTION: 29-10-2025, FROM 11,00 A0, TO 1.00 PM [WITH UNUMITED EXTENSION OF 5 MIMUTES EACH), LAST DATE OF
SUBMISSION OF BID: 28-10-2025, BEFORE 4,00 P.M.

For detfailed terms and conditions of the Sale, please refer to the link provided inowww piramalfinance.comyde-Auction hitml or email us on
T .i:l'l'l.'a-l.aul:[h_‘"'@I.'II-"-EII'I'.B‘.L'IZII'I'

The abowe-mentloned BorrowerfGuarantor are hareby noticed to pay the sum-as mentionad in section 13[2) notice in full with accrued
mierest till date beloré the date of auction, lailing whith propery will be au rlioned/sokd and balancs duesif a Ay will Be recovered with interest

andcost from borrowmer/guarantor

The Borrowers attention |5 drawn towards sub-section 8 of sectson 13, of the act, inrespect of the time avallable, to redeermthe secured asset
Borrawers in particular and public in géneral may Flt'ﬂht' Lake note, that in cada the auction scheduled herdin fails for ary freaton whalssaser

than the securad creditor may enforce its sacurity by theway of private treaty,

it |5 e be noted that the borrower has filed a Securitization Application (5A) bearing no. 2082025 under section 17 of SARFAES] Act, 2002,

pefiding before DET-1, Mew Delhi, howeser there B no stay granted agienst the subject property Bl date ot the pubdication of E- Auction Sale Notice,
Diate : 21002025 | Place: Dalhi Sd/f- (Authorised Officer), Piramal Finance Limited,

ﬂ Branch Office: ICHC] Bank Ltd Office Number 201-B, 2nd Floor, Road Ma. 1
fC’C' Baﬂk Plot Mo-B3, WIFI IT Park, Wagle Industrial Estate, Thone (West)- 400604

The following borrower(s) hasfhowve defoulted in the repoyment of principal and interest towards the Loon
focility(ies) availed from ICICI Bank. The Loan(s) hos/have been classified as Non-Performing Asset(s) (MPA).
A MNobice was issued to them under Section 1342) of the Securtisation and Re-construction of Financial Assets and

Erforcement of Security Interast Act, 2002, at their lost Enown eddresses, However, it hos not been served and are
therefore being notified by waony of this Public Notice.

Sr. Mame of the Borrower/ Co- Description of Secured Dt of Motice sent! | WPA
Mo, Bormrower! Guarantor (Loan Assetto be enforced Dutstaondingas on|  Date
Account Number) & Address Dote of Motice
1 Lackey Singh/ Abhimanu Singh/ Flat Me.203,/ E Wing, Znd Floor, July 29, 2025 | February
ILETHEODODS233282) Flat Mo, 304 Building Mo. 2. Type A, Dharti Rs. (20, 2021
BLDG Mo, 3 Mahaiaxmi Nagar Complex, Survey! Gut No. 32, Hno, | 23,43,751.16/-
Juchandra Opp COyo Hotel Noigaon 172, Villoge Warangode, Polghar-
East, Palghar- 401208 401404

These steps are being token for substituted service of Motice. The obove borrower/s ondfor guorantor's (os
applicoble) isfore advised to maoke the outstanding payment within 60 days from the date of publishing this
Motice, Else, further steps will be token os per the provisions of the Securitisotion and Re-construction of
Financial Assets and Enforcement of Security Interest Act, 2002,
Date: Septembar 20, 2025,

\ Ploce: Moradobad

Sincerely Authorised Officer,
For ICIC| Bank Ltd.

BEGED,OFFICE . 3 oo Ak Ehawn, 2, .5 Nar, Mo Detet 1001, P RISV QGTYTE, MOGRIA Wehsle megrbibusiogm
im i ted BRANCHADDRESS: UG, Plot No-9/INS-11, Sector-03,Vasundhara, Ghaziabad (UP) - 201011
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Wheregs the indessigned being the Aisharised Officer of the PNB HBousing Finance Lid, under the Securitisation and Reconsbucton of Financial
Aszats &incompliance of Rule B 1) of Enforcement of Security Inlerestact, 50[:12‘ and inexarcise of powers confemed wnder section 13012] read with
Rule 3 of the Secwity Interest [Enforsamant) Rukes 2002, issued damand nolica’s an the dale manticned against each account caling upon the
respeciive Dormawer/s o repay the amount & mentionad against each account within 60 days from 1he date of notice(s) date of receipt of the said
niofices

The hamawerfs heving eded fo repay the amount, nobica is hereby given ko the barrawer/s and the public in gensaral thal the undersigrad has Eken
possession of the properyies describad hersin below in exercise powers conferrad on himéherundar Section 13(4) of the said Actresd with Rida 8 of
B sand Fules on the dates mentionid Agansdaach accounl

The hcerowen's in particuar and the publicin genera is hersby caulioned notio deal with the propertyiies and any dealing with the propertyies will be
subiact o the change of PNE Housing Finance Lid., for the amaount and inferest hereoa a3 per ksan agreement. The borrowers” attention ks invited
to provisions of Sub-section (B} of Section13 of the Act, in respect of time available, to redeem the secured assets,

PNL Housing

Loan Marme of iy Demand Amaunt Date of Description Of The
account Barrower'Co- Matica Oulsiarding Passession Property Hﬁﬂgagnd
o Borrower/Guarantor Date Taken
DWIH&?!#E Ehﬁhaiiilezlih l'él._ll‘llarl: 16.01.2025 R HS-TEU.1I1.4F‘5.E'|EI 17.09.2025 [ Flat No- 235, Jai Ambay Appartment, BNew
P R g (RUpEEs Twanly [ CIBVED | Physical) | Kondli, 004 Fla, Mayur Vihar, Phase 3, New
B.0.: Ghaziabad Thowsand Fowr Hundrad : ;
azi Ninety Five & Twenty One Debhi-11 0056
Paisa Only)

PLACE:- GHAZIABAD, DATE:- 20-09-2025 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD,

ﬁ

cla(l]| =

EQUITAS SMALL FINANCE BANK LTD

{Formerly Known As Equitas Finance Ltd}

Registered Office: No.769, Spencer Plaza, 4th Floor, Phase-lI,
Anna Salai, Chennai, TN - 600 002.# 044-42995000, 044-42995050

Appendix IV-A [see Proviso To Rule 8(6)]

- Sale Notice For Sale Of Immovable Properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest(Enforcement) Rules, 2002. Notice is hereby given to the public in general
and in particular to the Borrower (s), Mortgagor(s) and Guarantor (s) that the below described immovable property montaged/charged to the
Secured Creditor, possession of which has been taken by the Authorized Officer of Equitas Small Finance Bank, Secured Creditor, will be sold on
"As is where is", "As is what is", and "Whatever there is basis for recovery of dues in below mentioned accounts. The details of Borrower'(s)
Mortgagor(s)/ Guarantor(s)/ Secured Assets Dues Reserve Price/E-Auction date & time and Bid Increase Amount are mentioned below

=y

Name & Address of Description of the Immovable Reserve Price

Borrowers/ Mortgagers/| Properties with known EMD Price gfag:; 2:2?1 Loan / Total Dues

Guarantors | encumbrances, if any Bid Increase Price

Mr. NARESH KUMAR, All That Pieces And Parcels Of Non-| Rs.26,51,000 23-10-2025 |Loan Account No:-

Slo. PURAN CHAND, agriculture Residential Property Measuring| Rs.2,65,100 From 11.00 AM | SEYMUNR0412568
240 Sq.yards = 8 Marla Being 1/3 Share Out | Rs.10,000 to 12.30 PM | Claim Amount Due

Mrs. MARANJEET KAUR, Of Total Land Measuring 1 Kanal 4 Marla Rs.2817285/- as on

W/o. NARESH KUMAR, Comprised In Khewat No. 56 Khatoni No. 91 02.05.2024 with
Khasra No. 8//5/2/2 Jamabandi For The further interest from
(Both are residing at 265, Years Of 2005-2006 Bounded As Per Deed 03.05.2024 with

Milak Jhabagan (139)
Salehpur, Yamuna Nagar -
133204.Haryana)

East - Rasta Sareaam, West - Jagmal North -
Prop Of Gyan Chand, South - Prop Of Jai
Singh Situatd At, Moja Milk, Jhawaliya
Hadbast No. 139 Tehsil Sadhaura District
Yamunanagar Vide Sale Deed Bearing
Vasika No. 1050 Registered At Sro Sadhaura
Dated 31-01-2011. Situated At Within The
Sub - Registration District Of Sadhaura And
Registration District Of Yamunanagar.

monthly rest, charges
and costs, etc.,

(Total Outstanding
being Rs.3765218/- as
on 10-09-2025).

For details and queries on purchase and sale contact no- Sathish 99402 86237,
Manu Needhi Chozhan 9884854154, Karthik.S 9941294245

The intending purchaser/ bidder is required to submit amount of Earnest Money Deposit (EMD) by way of NEFT/RTGS/DD in the account of
“Equitas Small Finance Bank Ltd” Account No- 200000807725 and IFSC code- ESFB0001001 Bhaaggyam Galleria New No. 18 , Bazzulla
Road, T-Nagar, Chennai-600 117, drawn on any nationalized or scheduled bank on or before date: 22-10-2025

For details for terms & conditions of E-Auction sale please refer to the link provided in www. Equitasbank.com & https://BidDeal.in.

Date: 21-09-2025
Place: Haryana

Sd/-Authorized Officer,
Equitas Small Finance Bank Ltd

TECPRO INFRA PROJECTS LIMITED UNDER LIQUIDATION

NOTICE FOR E-AUCTION SALE OF ASSETS UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016
Date &Time of Auction: Tuesday, the 21st October 2025 From 11.00 am to 2.00 pm.

Submission and inspection of documents: On or before 18.10.2025

Last date for payment of EMD: On or before 18.10.2025
In terms of the order of the Hon’ble NCLT, Chennai dated 25th November 2021 in 1A4482/2020 in Company Petition No.(IB) No.1721/ND/2019,
the Liquidator hereby gives public notice for sale of the assets Corporate Debtor M/s. Tecpro Infra Projects Limited in Liquidation(CD) under
Section 35(f) of Insolvency and Bankruptcy Code, 2016 read with Regulation 32(a ), 33 of the IBBI(Liquidation Process)Regulations, 2016. The
Assets are being sold on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” and “NO RECOURSE
BASIS” under the provisions of Insolvency and Bankruptcy code, 2016 read with regulation 32 and 33 of the Insolvency and Bankruptcy Board of
India (Liquidation Process) Regulations, 2016.

Lot | Particulars of the property 'Description of the Reserve Price Plus|Earnest Money Deposit (being 10% of
No. property applicable GSTinRS. Reserve price)inRs.

1 Sale of assets being receivables from Kerala|KWA disputed 2,25,05,000(Rupees|22,50,500/-(Rupees Twenty two lacs fifty
Water Authorities (KWA) pending legal receivables and Two crore twenty five thousand andfive hundred only)
proceedings does not include lacs and five thousand

any otherassets.  only)

+  The sale will be done through public e-auction at Baanknet auction platform(formerly eBKray) on Tuesday, the 21st October 2025
from 11.00 am to 2.00 pm for lot 1 with unlimited extension of 5 minutes each and increase in bid amount in multiples of Rs.10000/-
foritem 1. The details of the asset is furnished in the tender document.

+  Sale notice, E-Auction process document containing online e-auction bid form Declaration, terms and Conditions of online auction sale are
available on the Baanknet auction platform and contact on +91 8291220220 or through email id tosupport.baanknet@psballiance.com.
The bidders may also contact the Liquidator on Mobile No. 9444373373 email id : rp.tecproinfra@gmail.com.

+  Prospective bidders shall submit an undertaking that they do not suffer from any ineligibility u/s.29A of IBC, 2016 to the extent applicable
and thatiffound ineligible at any stage, the earnest money deposited shall be forfeited.

+  The successful bidder to pay 25% of the bid amount (after deduction of the EMD) within 3 days from the date of issue of LOL. If H1
successful bidder does not pay 25% of bid amount(after deduction of EMD) within 3 days from the date of issue of LOI, then the EMD will be
forfeited and the Liquidator in consultation with SCC can declare the next H2 bidder as Successful bidder in accordance with IBC, 2016 read
with its Regulations thereunder.

«  Thebalance sale consideration of the H1 successful bidder after payment of the 25% of the amount as in the above clause to be paid within
30 days from the date of issue of LOl and the period shall be extended upto 90 days from the date of auction with interest @12% pa from the
date ofissue of LOl and if paymentis not received, the entire money paid shall be forfeited.

+ In case the highest bidder is found ineligible or does not make payment of 25% as per the LOI within 3 days from the date of LOI, the
liquidator may in consultation with the SCC, declare the next highest bidder as the successful bidder after following the same process as in
clause 12Ato 12E of Schedule | of IBBI(Liquidation Process)Regulations, 2016.

+  The sale shall be conducted in accordance with IBC, 2016 read with Schedule | as specified in Regulation 33 of IBBI(Liquidation
Process)Regulations, 2016. The prospective bidders shall submit the requisite documents, including a declaration of eligibility
under Section 29A of the Insolvency and Bankruptcy Code 2016 through the electronic auction platform https://baanknet.com

The Prospective bidders shall deposit the Earnest Money Deposit (EMD) through the Baanknet auction platform i.e.
https://baanknet.com. The time period for completion of liquidation process expires on 23.9.2025 and an extension is being sought
with the approval of SCC

Sd/-

For Tecpro Infra-Projects Limited (In liquidation)

Satyadevi Alamuri - Liquidator

IBBI Registration No. IBBI/IPA-002/IP-N00071/2017-2018/10205
Place: Chennai Date:20.9.2025

G |HINDUJA HOUSING FINANCE LIMITED R
le-:'nfl_.:.q Corporate Offica at 167-169, 2nd Floos, Little Mowni, Saidapel, Chennai — APPENDIX- IV-A
HOLISING FRGAhCE 00015, E-mail : avctionidhindujahousingfinance.com [See proviso lo rule 8 (6)]

Comtact Mo; Wr Shweta Anand - 8076830437 & Arun Mohan Sharma - 8500898500

Act, 2002 (harainaliar rabarrad 1o as “tha Ac™) read with praviso ba Ride B 6 of the Security Inferest (Enforcamaent) Rules; 2002 (haramatbar ralened o as
“the Bues™) . Motsce is hereby given to Be pueblic in general and & particuss o (he Borower| 2] and Guaranlaris) Mak (e bakes-describad krmidwablo
property mortgaged/changed 1o the Secuned Credikar, 1he possesaan of which has been taken by the Authorlzed Officer of Hindufa Housing Finance
Limiled (Secured Creditor) having (s Corporate Office at 167-169, 2nd Floor, Litihe Moupd, Saldapel, Chennad - 500 015 and one of s Branch
Offices af Hinduja Howsing Finance Limited, F-8 Mahalaxmi Matro tower, Sector-4 Vaishali, Ghaziabad - 201070, wit be 50ld on “As is Where is",
"Mz is What is™ and "Whatever thera is" basis o the dates merdioned balow for reaieation al tha amaunt due fodba Secured Craditar fram tha borowers
arel quarantars. The sale will be done by e Aulborided DHicer hnawgh -2 ction plalform provided 28 the Ritps ) wahv ban (115, G
IRSPECTION DATE : 2110/2085 & 2210/2025 - 14:00 birs -17:00 bhrs| EMD LAST DATE : 24tk Dclober, 2025
THl 17:00 hrs. | E-AUCTION DATE - 25th Octobsar, 2025 - 11:00 hrs-13:00 hrs. | BID INCREASE AMOUNT Rs. 5,000/-
LAN/Borrower{s)/Co-Borrower(s)/ Guarantor(s)
Loan Account No. DL/NCU/GHAL/ADDDOOZ170
1. Mr. Abhay Singh{borrower) & 2, Mr. Lakhan Dev Singh Rs. 1024981, & Type of I
[co-Borrower) 3. Mrs. Preeti Singh [co-borrower a5 on 06.01.2025 symhbalic Possessi
Description 0f Property; Freshald Residential House Buill an Plot No, §TA admeasuring area 50 5q. yd, falling under Khasra Hio, 966 Min situated af Vilkage
Arthala Pargana Loni Tehsil & Distl. Ghaziabad. Others Plot
DLLON/LONUADDDDOOTED, 1. Mr. Durgesh Kumar
Pl (Borrower) & 2. Mrs. Ranj00 Ramdhyan (co-borrower) 21.01 2025 and R, T10643/- Date & Type of Possession: 29.05.2025 &
Reserve Price As. 1003360/ as om 18.071.2025 Symbalic Possession
Descriplion Of Property: Leazehodd Residential House no, 343 measuring area 25,11 Sq. Yd. or say 21 Sq. ML, situated in Balmiki Ambedkar Malin
Baztl, Nandgram, Tehsil & Distt Ghaziabad U.P Road 30 11 wide
DL/DEL/LXND/ADDDOO 342, 1. Mr. Hari Hari (barrowar|
q & 2, Mr. Mithlesh Mithlesh {co-horrower) 18.03.2025 and Rs. 2BBZ122)- | pate & Type ol Passession: 23.06.2025 &
Reserve Price As, 5699025/ a5 on 16.03.2025 Symbalic Possession
Descriplion 07 Property: A freehold residentiad house admeasuning ares 105 sq. yds(087.79 2q. mir) laling under Khasra no. 65 M, sleated al villaga
Jishandapar, CEL Cobomy. Pargana Loni, Tehsil & districi Ghaziabad. House of Vinod/ Varni
OL/SHL/SHLMADDOON0GED. 1. M Kadir Kadr {Bamawer) 2. Mes. W HETD R HI=R SR R R
4 Bl R EUE ER S DI IR L SN TP AR 26.06.2024 and Rs. 1561538/~ | pate & Type of Possession: 29.10.2024 &
Reserve Price s, 1874080/ as on 26.06.2024 Eymbalic Possrssion
Duscriplian 01 Properly: House No. 567 area measuring 62 2qyds par of Khazra Ho. 313 sitlualod at Village Mirazapur Colony Enown as Pratap Vihar
Faragna Loni Tehsil 2nd District Ghaziabad, Utiar Pradesh;, Dihers
DLNCU/GHAU/ADDDDDOTTZ, 1, Mr. Mangat
5 singh{barrower} 2. Mr. Soniya Deyi (Co-borrower) 15.01.2025 and Rs, 17708 | pate & Type of Passession: 14.05.2025 &
Resarve Price As. 2264625, - as on 15012025 Symbalic Possession
Description I Property; Freehald residential property land measuring 110 sg, yards or Say 91,97 5q. meters pertaining to Khasrano, 202 situated af
Vidlage Makarmalpur Sikroad, Pargana Jalalabad, Tehsil & Disit. Ghaziabad. Plol
OL/LON/LONIARDOOOO0GE. 1. Mr. Mano] Sagar (barower) @ETHET TR DT EE R LT
[ 2. M, nﬂ!liﬂjlﬂ [co-Borrower) 21.01.2025 and Rs. 1307586/~ | pate & Type of Possession: 29.05.2025 &
Reseree Price Az, 1205100/ as on 18.01.2025 Symbolic Possession
Descriplion Of Progerty: Freshold Residential Howse no. 823 measunng 28 5q. Yd. or 52y 21.73 Sq. M1, Buill an Parl of Plal no. 24-A Parlaining 1o
Khasrano. 3315, sifuated In Ambedikar Cobomy, Village Pazonda, Pargana & Tehsi Lond, Distt Ghaziabad, SW - Road 15 it wide
OL/DLS/DLSO/ADDDOODS34. 1. Ms. Meenakshi Demand Molice Date & Amawni: | Earmest Money Deposit (EMD] Rs. 111544/
7L SR N M T YR VTN 12.03.2025 and As. 1337110/~ | Date & Type of Possession: 14.07.2025 &
Reserve Price Rs. 1115438/ as on 12032025 Symhbalic Possession
Descriplian O Property: A Residential Singal Staris House Ne. 5, Area Measuing 25 3q. Yds. Le. 20.90 5q. Meter, Dul 01 Khasra Na. 74 M,
Situated Al Vilage: Saddiknagar, Pargana: Loni, Tehsil And Disti: Ghaziabad, Uttar Pradesh..
GR/SKP/SUFR/ADODDDO33T, 1. Mr. Mohasin Khan Damand Molice Date & Amowni:
i) (borrower) 2. Mrs. Shahana Shabana (co-barrowar) 25.12.2024 and Rs. 2017636/ | Date & Type of Possession: 17.05.2025 &
Resaren Price A%, 1694902/ - as om 23.11_2024 Symbalic Possession
Description 01 Property: Flatna, 107 on First flogr, Aal area measuring 65 5q. mirs , Plotno 35,36,37,3039 40,41, 42 43,44 45 46 47 48,49,50,51 52
comprised inkhasra no IK and Jcha, situated al Krishaa residency, village Chapprola, teksil Dadri, digtrict Gaulam buddh Nagar.
OL/DLS/DLS0/AD00000266. 1. Mr. Mukesh Demand Mollce Date & Amaunl: | Earmest Money Deposit (EMD) Rs, 241313/
q Kumar(bareower) 2. Mz. Radha {co-borrower) 21.01.2025 and Rs. 2225809/~ | pate & Type of Possession: 29.05.2025 &
Reserve Price As. 2413125/ a5 on 18.01.2025

Damand Molice Dale &
Amount: OF.01.2025 and

1

Demand Molice Dale & Amaownl: | Earaes] Money Depasil (EMD) Re. 100336, -

Demand Notice Date & Amouwnt: | Earmest Money Deposit (EMD) Rs. 569903/

Earmest Money Deposit (EMO) Rs, 1874848,-

Damamd Mofice Date & Amaound: | Earnesl Mongy Depoasid (EMOD) RE. 226463,

Earmest Money Deposit (EMO) Re. 120510/-

Earmesl Money Deposdl (EMO) Rs. 169400

Symbalic Pozzezsion
Degcripdian O Property: Fial no UG-01, Upper Ground Floor|withoul roof righis), ares measwring 850 sqfi. of Ploi Mo, 219, siluaied at residential
Codony seclor-d, Rajendra Nagar, Ghaziabad, Tehsil & district Ghaziabad, UP Entry of Building 60 11, wide road

OLMHCUCHALADDOOO2TA2, 1. M=, Nisha Rani
10 :hm‘rtms—r] 2. Mr. Bharal Yaday ﬂh-ﬂtll'l'ﬂ'lhrl 15.00.2025 and Rz, 3377343/- Date & Type of Possession: 14.05.2025 &
Resarve Price As. 3222000/- as om 16012025 Symbalic Possession
Description Of Property: Residential Part of Howse No-160 & 168-1/2, admeasuring Super area 100 5q. Yards Le. 83,67 Sg. Mir, Under Filling Khasra

ODemand Molice Dale & Amaunl: | Earaest Money Depasil (EMO) R, 32220,

PRPP e e S Py

(]I TR TS PR e R e A FLTTR TS DIER PN Demand Motice Date & Amaount: | Earmest Money Deposil (EMO) Rs, 169088,
11 (harrower) 2. Mrs, Anjali Tyagi (co-borrower) 07.01.2025 and Rs. 1336906/ | pate & Type of Possession: 09.07.2025 &
Reserve Price Rs. 1690875/ as on 06.01.2025 Symbolic Possession
Descriplion Of Property: Freehold Residential Howse bulll an Plol admeasuring area 50 sg. yd. (41.00) falling under Khasra Mo 367Mi situated a
Village Szhibiabad Pargana Loni Teshil & DisH, Ghaziabad (LLE). 10, wide road
DL/NCU/GHALADD0D0Z44971. 1. Mr. Raj Kumar Tewativa  QEEL R SHE R CER ol &
'] (borrower) 2. Mrs. Kusam Tevatia (co-barrower) 15.01.2025 and Rs. 1760283/~ | pate & Type of Possession; 14.05.2025 &
Reserve Price Rs. 2013863/ as om 15.071.2025 Symbalic Possesshon
Description OF Property: Residential Flat UGF-101, admeasuring area-B5 20. yards Le. 71.0708 Sq. Mir, Filling Khasra No-794 & 795 Situated in
Viflage Harsaon Pargana-Dasna Tehsil & Dislricl-Ghaziabad (UR) wide road T mir
DLDEL/LXND/AQD00DT5E63. 1. Mr. Raj Kumar|borrawar] EeET TN LR T W T T
14 2, Mrs. Arii Devi {co-borrower) D6.03.2025 and Rs. 2083195/~ | pate & Type of Possession: 14.07.2025 &
Reserve Price As, J0TAG00/- as on 25.02.2025 Symbalic Possession
Deseriplion 0f Proparly: Freehald residential Howse no. 232 maesuring 88 5. yds or say 73.57 0. ml partaining bo khasra no, 348 Wi, siluated in
Krizhna Nagar Bagu, Village Mavai, pargana Loni& Tehsil & Disti, Ghaziabad. Piof of Other
DL/DEL/LXND/ADDDOOO4ED. 1. My, Rajendra Demand Nolice Date & Amauni:
(B Bumar|Borrower) 2. Mrs. Shanil Devl (Co-Borrawer) 09,01 2025 and RAs, G4A8408/- Date & Type of Passession: 14.07.2025 &
Reserve Price As 1191900/ a5 on 06.01.2025 Symbalic Possession
Description 0f Property; Flat No, TF-2, Third Floor withaut rood rights, arga measuging 580 5q. FL. bailt an plot aut of Khasra No. 71min, known as “Sana
Aparbment-I, situsted in the area of Baudh Yikar, Vilkage Akbarpur Behrampur, Pargana Loal, Tehsl & Disirici-Ghazlabad, U.F Plol of Bhagirath
DL/HCU/GHAL/ADDDDOZS97. 1. M. Rampal Demand Mofice Date & Amawent: | Earmest Money Depogit (EMD) Rs, 1546046,
B Singhiborrower) 2. Mrs. Preeti Singh (co-borrower) 15.01.2025 and Rs. 1720088/~ | pate & Type of Possession: 14.05.2025 &
Reserve Price Rg. 1546053/ as on 15.01.2025 Symhbalic Possession
Description Of Property: Residential Flal No UGF-01, Upper Ground {wilhout ool Fkghts) admeazuring Covered area- 70 Sg. Mir., Buill up on Plot No-#-13
& M-134, Under Filling Khasra No-1463 Situated ai Balaji Enclave in Village- Raishpr, Pargana- Dasna, Tehsil & Districl- Ghaziabad. Plot No-M-14
CIMHAPRTPA0SD000093. 1. M= Hazhmi Tragiiborrewer| & Mr, Pawsen ETES E GRU TR L -0 Earmest Money Deposil (EMD) Re. 217815/
1ol N e e T R T I Amount: 21.01.2025 and Rs.| Date & Type of Pessession: 14.05.2025 &
Reserve Price Rs, 2178147/- 2070957/- as on 18.01.2025 Symbalic Possession
Description OF Property: Residential MIG Flat, on Ground Floor, |without ool Rights) super admeasaring area-40,33 Sq. Mir., Buill up on Plot No-B.H.-245
Situated ai GMP Residantial Colany Block-B. | Bhavray Dewrash Yojna) Seclor-12 PratapWitar Tehsil & Districl-Ghamabad (U.R) Plol No-B_H.-246
DL/BEPR/ADHR/ADDOOOO05T, 1. Ms. Reeta Reeta (borrower) Demand Hotice Date & Earmest Money Deposil (EMD) Rz, 157302/
17 2. Mr, Dinesh Yadav {co-horrawer) Amount: 25.11.2024 and Rs.| pate & Type of Possession: 14.07.2025 &
Reserve Price Rs, 1573020/ 1020807, -as on 16.17.2024 Symbalic Possession
Description 0f Proparty: Residential vacant plot land area measaring 60 sq. yds, Le. 90,16 59, mirs. oul of Khasra Mo, 227 min, Situated at
Oundahera, Pargana Loni, Tehsil & district-Ghaziabad, LLF: Plot of Dthers
DL/SHL/SHLM/ADDDDOO159, 1. Mr. Sandeep Kumar
18 {borrawer) 2. Mrs. Neetu Neetu (co-borrower) Amount: 25.11.2024 and BS.| pate & Type of Possession; 22.05.2025 &
Reserve Price Re, 3355150,- 2540452/- a5 on 23.11.2024 Symbalic Possession
Dezcription 01 Property: A residential buill up progerty area of 174 sg.yds. Dul of khasra na, 23TKH, sileabed 1 vilkage Nangla Firoz Mahanpue, Pargana
Lemi, Tehsil & Distt. Ghaziabad, WP House of Kuldeep
DL/MCW GHALADDDODZEED, 1. My, Subhash Chand
19 (berrawer) 2. Mrs. Deepa Deapa (co-borrower) Amount: 15.01.2075 and Rz Date & Type of Possession: 30.06.2025 &
Roserve Price Rs. 1B63842/- 2311 860/- a5 on 15.01.2025 Symhbalic Possession
Description Of Property: Residential Flat No- TF-0N, Frond side, LHS, (withaut Reof rights) built up on Plot No-Gh-277 , admeasuring area 50 Sg, mix,
Situated a1 Block-D, Indraprastha Awas Yojua, Loni Tehsil-Loni, Distt - Ghaziabad (LLE), Plat Mo-GH-2/9
ODL/BPR/ASHO/ADDDOO0120. 1. Mr. Sudhakar Demand Hotice Date & Earmest Money Deposit (EMD) Rs. 504510/
20 O e G R MR S UL I Amount: 15.01.2025 and Rs. | pate & Type of Possession: 14.07.2025 &
Heserve Price s, 50451040, 2066436/~ as on 15.01.2025 symbalic Possession
Description OF Propery: Residantial Apariment Mo 3145 on 3rd Floor, withouf roof right, super area measuring 1255 5. FL 8. 116,59 5. Mirs., Building
Kngwn as ARDCON GOLFVILLE", Tower Mo, 11, bailt on Group Housing Plod Mo, GH-T, Siuated al Crozsings Republik, In Vikage Dundahera, Pargana Loni,
Tehedl & Dist, Ghazishad U.F. Vacanl Land
DL/NCLU/GHAL/ADDEOOZ4 34 1.Mr. Sunil Kumar|borrower) Demand Notice Date &

21 AR N G TR R AU L IR R T) Amount: 15.01.2025 and RS- | payg & Type of Possession: 14.05.2025 &
1003799/~ as on 15.01,2025

Reserve Price Rs, 1569195/ Eymbalic Postession
Descriplian Of Praperty: Aesidenlial House No-515 parl of Y2, admsasaring area 41.80 59.Mir Lo. 50050, Yrd. under filing Khasra Ho. 272, situaled af
Kailazh nagar Codomy, Invillage-Kaila, Tehsil & Dist, - Ghaziahad (U.F)
DL/MNR/MYHR/ADDOOODZ3T, 1. Mr. Sunil Hagar
P {borrower] 2. Mrs. Sunifa Sunita {co-hormowar | Amount: 06.03.2025 and Bs. | Date & Type of Possession: 14.07.2025 &
Reserve Price Rs. 3082720,- 3162849/- as an 25.02.2025 Symbalic Possession
Description 01 Property: House No. 426 area measuring 128 soyds part of Khasra Mo, 222 1min sitwated at Viliagpe Dundabeda Paragea Loni Tehsll and
DOiesdrici Ghaziabad, Wiar Pradesh.
Mode I} Paymenl - All paymenl shall be made by demand drafl i Favour of Hindufa Howsing Finance Limited payable al Ghaziabad or through ATGS/MEFT
Special fnsbructions/Caulion: Bidding in the lasl minubes seconds showld be avobded by (he bidders in ibair owm inberesl. Meither Hindiuja Housing
Finamte Limited nar the Sarvice Provider will be respongible far any lapsasfailure (Imernel failuee, Poswar ladlure, abe.) on the part of tha biddsr in such

cases, In arder o ward alf such canfingent situation, bdders are requesied to make all the neceszary arrangements/albarnatives such as back-up
power supply and whatever eise raquired o that they are ahle to circumvent such situalion and are able to parficipate in the auciion successtally,

TERMS & CONDITIONS OF DINLINE E- AUCTION SALE: - 1. The Property is heng sold an “As Is Where is™, "As is What is”, “Whatewer there is” and
Wilhoul Recourse™ basis, As such sale s withoul any kind of wamanties & Indemnities. 2, Particulars of Bhe properiyiassets (viz exient &
rmeagramends spacified in the E-Auction Sale Matica has baen stated 1o the best of the mfarmation of the Sacured Creditor ard Secured Creditar shall ned
be answerable for any ermor, mis-statement or omission. Actual extant & dimensions may differ. 3. E=Auction Sale Notice isswad by the Secured Creditor
is an iriatan 1o e general publs 10 sebmil heif bids and the same does nol canstitube and will mat be dagmed 1o carstitule any commilrment arany
representation on the part of the Secured Creditor, Interested bidders are advised io peruse the fitle deeds with the Secured Creditor and fo conduct awn
indegendent enguires/due diligence 2bout the lite & present condtion of the propesr by assets and claims/dues affecting the property Defore submission
af bids, 4, fAuctionbidding shall anly be theoigh “online alectronic mode® through the webs#e: suctionighindiahausinglinance, com and
Fittp&-/'www, bankeauctions.comy’ Or Auctlon provided by the serace provider G1 India PVT LTD, who shall amange & coordingte te entire process of
ayction through tha a-aveton patforo 5. The sddars may péseipate in g-aucton for bidding from thes place of chaice. nbamet conneclivity Shall hawva
to e ensured by badder himself, Secured Creditorsarvice provides shal not be held respansibés for thi imesmet conneciivity, nebwosk problems, awn
sysbem crash, powtr Teune ale. 6. Foo detais, Belp, procedure and andng Bddag an g-auctan prospective bidders may conzcl (he Sarvice Provider
C1INDIA PYT.LTD. GOSA, Add: C1 INDUS PYT.LTD. Jrd Floos, Plot Mo, 68 sectar-44, Gurgaon, Haryana-122003, |Contacd Person: Mithalesh Kumar,
Phone No. TOB0B04466, Email: delhir@ctindia.com , Support Mobile Number:-T2919811241125/1128). 7. For partcipating In the e-avction sale
the infanding bidders should rmgster thar mame at hifps: Seowes bankeauctions comy and avctiandgbimdujahousingfinance.com well in adeancea and
shail get the userid anc passward, Inbzmding bioders are advised to change anfy the password iImmediately upan rec2iving it from the sarvice provider, 8.
Far paricipating in e-auclion, inlending bidders hava 1o deposit a refundable Earmast Money Deposil (EMD) Le. 10% OF RESERVE PRICE (a5 manticnad
#hove) shall be payabia by inferestad bidders through Damane DrafNEFT/RTGS infaver of * Hinduga Hoasing Finance Limitad. 9. The imending biddars
sfould subirmit the duly filed in Bid Barm Tenmat available on s sews bankeauctons. com' and accian@hindu@housnglinance.cam aleng with
the Demand Draft remmittance towvards EMD in a seatad cover addrassed B the Authorized Officar 3l Hinduja Housing Fanance Limited, F-8, Mabalagmi
Medro tower, Sectar-4, Vatshal, Ghaziabad - 201010 The sealed cover shoubd be super scabed with “Bid for participating in E-duction Sale in the Loan
Agcawnt Muenher (a5 merdicned above) Tar the propesly (25 menbioned above). T0. AMler pepiry of e 1281 date af submisssan af hids with EML,
Authenzed Offices shall examine the bids received by him and condirm the details of the quaitiad bidders (who have guoted theer bids ower and above the
FEServe prcE anmd paed the specifeed EMD wal ihe Gecured Ureddoe) bo the sersce provider G India PYT LT b enabde Thanm 1o 380w only those bedders

Earnesl Money Depasil (EMO) Rs, 207 386/-

Earmest Money Depasil (EMD) Rs, 307860,

Earmes! Money Deposil (EMO) Rs, 11979,

e

Demand Notice Date & Earmes! Money Depaosit (EMD) As. 33551

Demand Notice Date & | Earnes! Money Depasil (EMD) s, 106384,

Earmest Money Deposil (EMO) Rs, 156%30/-

Demand Notice Date &

cjuadied bidders shall start from the bighest b quoied 0y the gualifed hidders. During the process of mber-s2 biding, there will be undmted extension
al * 107 minutas each, Le 1ha and limeaf - auction shall be automatically extended by 10 Minutes sach lime if bid is made within 10 minites rom ha
last extension, 12, Bids once made shal not be cancelled or withdrawn. & b=ds made from the userid given tobidder will be desmad to have been made
by harmn abane. 13, Irnimediately spon chasung of E-Aoclion procetdngs, the tighes beddar Shad conlirm M Rnal armaunt of bid quated by hirm by E-Mail
bipth to the Autharized Ddficar o his mad &l andthe Sarvice Prosider for getting declared &5 sucoesshol bildar inthe E-Aucticn Sala proceedings, 14, Tha
successiul bidder shaall inpmemiately Le. on the same day or not e than next sar kineg . as thecass may be, pay a deposit ol twenty Fee per cent, &4
the amaunt of e sake price, which is inchusive of gamesi meney depas@ad, if any, bo the Autbarizad Oficer condwcling the sale. The batanca amourt of
purchasa price payabie shad be on or before fifteenth day of confirmation of sk of the Immiovable property. 15 Incase of default i payment of above
slipulabed Eraunis by the successiul bidderasclion puschaser within e sipulaied Ume, e s will be Canceflisd and e amounl dready pai
{inchsding MDY will be forfaited and the proparty will be agam put to 53, 16. A the reguest of the succasstul bidder, she Authorised Officerin his
absolute desgretion may arant further tirms & wiitng, for depositing the balance of the bid amourt. 17, The Swccesshul Blader shall pay applicable TDS
{ouf of Salp proceads) and submit TOE carfilicale to the Aulborised officar 18, Minicipal/Panchayal Taxes, Bectricity dues {if any} and any ather
authosities dues (if army) has i be paid by the successiul bidder before wswance of the sake cerificate. Bids shall be made taking imo congideratian of all
the stabidedy dwes pertaining bathe praparty. 18 536 Cortilicats will be issued by the Authomsed ONicer in Tavour ol the sescesshl Didder enly upon
depasi of entire purchasa price’bsd amount and furnishing the necessary proof in respect of payment of all taxes/charges. 20, Applicabée legal charges
for corveyance, stamp duly, regestrateon changes and oihes incldental charges shall be bome by the aucton purchaser 21. The Avtharized officer may
posipona’cancel the E-Auction Sale proceadings withow as5igning amy reason whatsaeser, In casa the E-Auction Saka schadulad is postponsd 1o a lzier
date before 15 days from the scheduled date of sale, it will be displayed on the website of the service privider. 22, The decision of the Authorized Oificer
i inal, binding and urquestarabia. 23. Allbiddars wh sutimiltad the Bids, shall ba daermed 1o have read and undérstood the lerms aad carditians al ha
E-fuction Sa% and be bound by them, 24, For furthar defas and queries. pease condact Autharized Officer, Mr. Arun Mohan Sharma, Mobdle No.
BEDOAIENDE. Mr Amil Kaushik Mobile Mo, 9587088333, M Abhijeel Kemar Rai Mobile No, 9131485773 & Mr. Shweta Anand Mobile no.-
B0TEE30437, at branch office ai Hindeja Housing Finance Limited, F-8, Mahaiazmi Metro tower, Secior-4 Vaishali, Ghaziabad - 2010710, 26. This
is also 30 (Thirly) days' notice to the BorrowerMorigagor/Gearantors of the above said loan accound pursuant to rule B(5) of Security Inferest
{Erforcament) Rulas 2002, abaws hidding af atchion safe mn he abeea-mentioned dataplacs.

Place: Ghaziabad Date : 21/09/2025.

ad/- Authorised Dificer - HINDUJA HOUSING FINANCE LIMITED

epaper.ﬁnanﬂ'taiexpress.mn'.. .

E-Auction Sale Nofica for Sale af Immavahle Assets under he Secusitzation and Renansirsction of Fmancial Asse1s and Erforcement of Securdy interast |

New Delhi

HEFDODRM NO. INC-26"
BEFORE THE CENTRAL GOVERMMENT
KORTHERN REGICH
Ini {hea’ matler of sub-gecticn (4] of Secton 13
ol Comparies Acl, 2003 and caise (al ol
sub-nule 45) of rule 3 of the Comparsas
Intorpsatian) Rubis, 2014
AlL
n fha matbar aof
OYSTER GREEN HYERID OME PRIVATE LIMITED
having its regislenad office af C-2464,
Yamuna vihar, Delhi=-110053,

....hpolicand
Modice is hereby given to the Geanaral Public thal
the company propeses b make gaplication to
the Central Gowernment under saction 13 of lha
Companies Act, 20713 seeking . confirmation al
&feralion of the Mamoréndum of Associalion of
(1414 [_':|:I'|||_-:J|'|!.' In bermrd of the wpecal resclulion
passad at the Extra Ordinary General Meeling
Pl an 14082025 b0 enabla he company 10
change (k= Registered Office from the "National
Capital Tarritary of Dalki® Lo lhe “Slate- ol
Maharashira
Any person whosa interest i likely 1o be affected
by Ihe proposed change ol She regislend affice
of fhe company mey dallver either on the MCA-
21 porfal (www.mca.gov.m] by filing invesior
eomplainl form or causs ta be deliverad o send
by ragestered past of hisher chjechions supparled
By an andasit $1akng the naduee ol bsdner inlemas]
and grounds af opposition fo the Regional
Dirgckor, Martharn Ragion a1 (he address B2
Wing. Znd Floar, Pt Deandayal Anlyodaya
Bhawan, GH0 Complax, Mew Dalhi-1100403
within fourtsen deys-of the data of publicatian of
this nolice wilh a copy Lo tha applicant camgpany
&t its registerad affice 21 the address mentioned
below

L=2fd, Yamura Yilar Delhi=110053
Fof and on behad of the dapkcan]

“FORM NO. INC-26"
[PURSUANT TO RULE 30 OF THE
COMPANIES (INCORPORATION) RULES, 2014]

BEFORE THE CEMTRAL GOVERNMENT
REGIOMAL DIRECTOR, NORTHERMN REGION |

IN THE MATTER OF SECTION 13(4) OF

COMPANIES ACT. 2013 AND RULE Eﬂ@ ljhl |

OF THE COMPAMNIES (INCORPORATION

RULES, 2014
AND
IN THE MATTER OF
SANTOEH AGRD EGUIPMENTS PRIVATE LEMITED
CIN : 153110L1987PTCO85302

HAYING ITS REGISTERED DFFIGE AT H. NO. |

55 5/F, DAYANAND VIHAR, DELHI-110052 |

i Petitioner

Matice 15 baredy given o he GEMEE ek i {hat|
the Company proposes to make applicatan fo
the Central Goverment pnder Secticn 13 of the!
Campanies .I!'-I,;ll 201 $¢I’_—.klll¥ canlirmalon ol
alleralion af the Memosandum ol Assocalion af
the Company in tarms of tha zpecial rasciution|
passed at the Extra Ordirary General Maeling
held an Friday, 257 Day of August, 2025 at 11:50]
a.m. to anable the Campany to change ifs|
Registarad Offica from NCT of Delhi to the State:
nlsEHlaf Pradesh Le. within the jursdiction of
Registrar of Companies, Uttar Pradesh at]
Kanpur
Ay persan whose ntanest & ikely 1o be affected
by the propased change of the Regislered Office
-:-F'.I'-e cempany may deliver either on the MCA-
21 portal (www.meagov.in) by fling Investor
complaint form or Cause 1o De delvered or send|
by rageslerad post af histher ohjeclions supparted |
by an affsdewit sfating the nature of hes'har inferast|
and graunds of appagition o the Regional
Dliractar, Morlhen Ragion, B-2 Wing, 2™ Floar, P
Deandayal Antyadaya Bhawan, CGO Camplax, |
Mew' Deihi-1 1|‘.*IJDH within fourleen (4] days of]
the date of pabacation of tha aolice with & eopy
b the applicant Gompany al (b registered office |
alk-
H. MO, 55 5F DAYANAND VIHAR, DELHI-110692

For and behalf of the Board of Directors
Far SANTOSH AGED EQUIPFMENTS PRIVATE LIBITED |

Dystar Green Hybeid Cne Privata Limited Vikas Gusr.';:; Vivek Gusp:1lla
. N Sl [Diracior] [Director)
Date : 023 t-ﬂsr-él!!"aila DIN : 00355503 DIN - 00355601
IECILe| |Place | Dethi
OIN-: DI08T280| (Date : 19.08.2025
FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

TENSILE STEEL LIMITED

OPERATING IN STEEL AND RELATED PRODUCTS AT VADODRA GUJRAT

{Under sub-reguiation (1) of requlaton 364 of the Insolvency and Bankrupicy Board of
India {Insolvency Resolution Process for Corporate Persons) Requlations, 2016)

RELEVANT PARTICULARS

1. [Mame& of the corporate debtor along
with PAN & CI' LLP No,

TENSILE STEEL LIMITED
CIN: US9999GJ1960PLCO0T00G
PAN: AAACTATASC

2. | Address of the regisiered office

HIRABAG, VISHWAMITRI RD
BARODA, Gujarat 350009

URL of wehsite

nttps.witworthipe.comy

assets ane located

- 4. |Details of |JI;-*.EE Whvere majonty of Tixed

Land and Buildeng of the factory
gifuated at Mouje | Majalpur, District
Vadodra in tha name of Tensile Steel
Limited.

§. |Instalied capacity of main products/

Preseatly, there |5 no business

__[services

B. |Quantly and value of main products’ |NA
services sold in lastfinancial year

7. |Wumber of emplovees! warkmen 0 (NEL)

of two years, lists of creditors are
available at URL

8. |Further details including last available
financial statements (with schedules)

Can be-requested over mail at:

chrp. fensilesteel@omail.com

Or Visit at

Mt ps: rwilwor thipe.comytansie-sieel-
lmitad,

9. |Eligib#ity for resolufion applicants

availahle at URL

under section 25(2)(h) of the Code is

Can ba requested over mail at:

girp. fensilestesl@omail.com

Or visit at

htps:fwitworthipe. comytensile-sieel-
imited/

imerest

10. |Last date for receipt of expression of

06-10-2025

11. [Date of isswe of provisional Rst of
prospective resolution applicants

16-10-2025

to provisional st

resolufion apphcanis

12 |Last date for submission of objections

13 |Date of issue of final lst of prospective [31-10-2025

21-10-2025

14, |Date of issue af information

requast for rasolution plans to

plans

meamarandum, evaluation matrix gnd

| prospective resowlion applicants
15. |Last date for submission of resolution

05-11-2025

|05-12-2025

of Inferest

16. |Process email id to submit Expression

cirp.tensilesteel@omail.com

17. | Details of the corporate debtor’s
raqisiration status as MSME,

NA

Dal
Place’

09.2025
y Dedhi

IBEI Reg. No.: IBBITPA-00ZNP-NO0BE3/2019-20201 2776

Reg. Address: 0-54,
E-Mall 1D blchakravarti. associates@@gmall

Sdi-

CA Biharl Lal Chakravarti
Resolution Professional

I the. Matter of Tensile Steel Limited

AFA No: AARMZTTEN02311 225/ 203623
AFA Valld upto 31.12.2025
First Floor, Defarce Colony, Mew Dalbé1100G

CIRP Mail Id: cirp.tensilesteabiigm

Protium

PROTIUM FINANCE LIMITED

(Erstwhile Growth Source Financial Technologies Limited)

Registered & Corporate Office Address: 7th Floor, Block B2, Phase — |
Nirlon Knowledge Park, Pahadi Village, Off. Western Express Highway, Cama

Industrial Estate, Goregaon(E),

POSSESSION NOTICE
(U/S 13(4) & As per Appendix IV read with rule 8(1) of the
Security Interest Enforcement Rules, 2002)

Mumbai- 400063, Maharashtra.

GS064

Receipt Of The Said Notice.

Whereas, The Undersigned Being The Authorized Officer Of The Protium Finance Limited
Erstwhile Growth Source Financial Technologies Ltd.) (“Hereinafter Referred To As
“Protium Finance Limited”) Under The Securitization And Reconstruction Of Financial
Assets & Enforcement Of Security Interest Act, 2002 (Act No. 54 Of 2002) (ISarfaesi Act)
And In Exercise Of Powers Conferred Under Section 13 (2) Read With Rule 3 Of The Securit
Interest (Enforcement) Rules, 2002, Issued A Deman
Calling Upon The Borrowers Ms Brij Engineering And Infra Tech Through Its Proprietor
Banwari Lal Tiwari S/o Mathura Prasad Tiwari & Co-Borrower; 1. Banwari Lal
S/0 Mathura Prasad Tiwari, 2. Sadhana W/o Banwari Lal Tiwari, 3. G K Tiles Through
Its Proprietor Sadhana W/o Banwari Lal Tiwari, 4. G K Tiles Through Its Proprietor
Sadhana W/o Banwari Lal Tiwari, 4. Kartik Tiwari S/o Banwari Lal Tiwari (Guarantor)
In ResEect Of Loan Account Bearing No.s GS064LAP2474567, GS064LAP2173123,

AP2173071 To Repay The Amount Mentioned In The Said Notice Being Inr
3,55,61,067.42/- (Rupees Three Crore Fifty Five Lakh Sixty One Thousand Sixty Seven
And Forty Two Paise Only) As On 12th June, 2025 Within 60 Days From The Date Of

Notice Dated 20th June, 202

iwari

The Borrowers Having Failed To Repay The Amount, Notice Is Hereby Given To The Borrower
And The Public In General That The Undersigned Has Taken Possession Of The Property
Described Herein Below In Exercise Of Powers Conferred On Him Under Sub- Section 4 Of
Section 13 Of The Said Act Read With Rule 8 Of The Security Interest Enforcement Rules,
2002 On This 17th Day Of September, 2025.

The Borrowers In Particular And The Public In General Is Hereby Cautioned Not To Deal With
The Property And Any Dealings With The Property Will Be Subject To The Charge Of Protium
Finance Limited, For An Amount Of Inr 3,55,61,067.42/- (Rupees Three Crore Fifty Five
Lakh Sixty One Thousand Sixty Seven And Forty Two Paise Only) As On

June, 2025 And Further Interest Thereon, Plus Costs, Charges, Expenses Incurred.
The Borrower’s Attention Is Invited To The Provisions Of Sub-Section (8) Of Section 13 Of
The Act, In Respect Of The Time Available, To Redeem The Secured Assets.

12th

DESCRIPTION OF THE IMMOVABLE PROPERTY:

Property No.1- Residential Plots No. 103,

Area Measuring 415.25 Sq. Meters, Out Of

Khasra No. 347 Min, Situated At Village Mant Raja Bangar, Tehsil Mant District Mathura,
Uttar Pradesh. Boundaries Of The Property:-
Wide Rasta, North : Exit & Mant To Raya Roa

East : Owner’s Property No. 102, West : 20°
d, South : 18’ Wide Colony Rasta

04.02.2022, Sro-Mant

Banwari Lal Tiwari §/o Mr. Mathura Prasad In Respect
Of Residential Plot No. 103 Area Measuring 415.25 Sq.
Meters, Out Of Khasra No. 347min, Vide Doc. No. 1309,
Book No. 1, Vol. No. 6777, Pages 217 To 228, On Dated

Sr. No Date Description Of Documents With Registration Detail | Whether
04/02/2022 | Original Regd. Gift Deed Dated 04.02.2022 Executed By |0riginal/CTC/
1 Mr. Mathura Prasad S/o Mr. Kundan Lal In Favour Of|_Photocopy

Original

Pradesh. Boundaries Of The Property:- East
18’ Wide Rasta, South : 18’ Wide Rasta

Property No.2- Residential Plots No. 104, Area Measuring 376.39 Sq. Meters, Out Of
Khasra No. 347min, Situated At Village Mant Raja Bangar, Tehsil Mant District Mathura Uttar
: P/o BI Tiwari, West : 18’ Wide Rasta, North :

Sr.No Date

Description Of Documents With Registration Detail

Whether

1 |17/11/2022

376.3

Original Regd. Gift Deed Dated 17.11.2022 Executed By|Original/GTC/
Mr. Mathura Prasad S/o Mr. Kundan Lal @ Chandan Lal
In Favour Of Banwari Lal Tiwari S/o Mr. Mathura Prasad
In Respect Of Residential Plot No. 104 Area Measuring
Sq. Meters, Out Of Khasra No. 347min, Vide
Doc. No. 14042, Book No. 1. Vol. No. 7062, Pages 25 To
36, On Dated 17.11.2022, Sro Mant

Photocopy
Original

Propert
Khasra _
Uttar Pradesh. Boundaries Of The Pnoper'\/?/
Property & Plot No. 105, North : Exit &

No.3- Residential Plots No. 102 Area Measuring 455.39 Sq. Meters, Out Of

0. 347min, Situated At Village Mant Raja Ban?_lar, Tehsil Mant District Mathura
ty:- East : Rudra _

ant To Raya Road, South : 18’ Wide Colony Rast

anuman Mandir, West : Owner’s

376.39 Out Of Khasra No. 347min, Situated At
Mathura Uttar Pradesh. Boundaries Of The Property:-, East : Land Of Mathura Prasad, West
: Land Of Sadhna Devi, North : 18" Wide Rasta, South : Chak Road

Sr.No Date Description 0f Documents With Registration Detail | Whether
1 |24/02/2021 |Original Regd. Gift Deed Dated 24.02.2021 Executed By|Original/CTC/

Mr. Mathura Prasad $/o Mr. Kundan Lal In Favour Of|_Photocopy
Banwari Lal Tiwari S/0 Mr. Mathura Prasad In Respect| Original
Of Residential Plot Of Land Area Measuring 455.39 Sg.
Meters, Out Of Khasra No. 347min, Vide Doc. No. 2502,
Book No. 1, Vol. No. 6508, Pages 211 To 232, On Dated
24.02.2021, Sro-Man

Property No. 4- Residential Plots No. 106 S 358.20 Sq Meter

%.Meters, Area Measurin : Met
illage Mant Raja Bangar, Tehsil Mant District

Sr.No Date

Description Of Documents With Registration Detail

Whether

2 |1711/2012

358.2

Photocopy
Original

Original Regd. Gift Deed Dated 17.11.2022 Executed B\‘ Original/CTC/

Mr. Mathura Prasad S/0 Mr. Kundan Lal @ Chandan La

In Favour Of Banwari Lal Tiwari S/0 Mr. Mathura Prasad

In Res(rect 0f Residential Plot No. 106, Area Measuring
Sq. Meters, Out Of Khasra No. 347min, Vide

Doc. No. 14041, Book No. 1, Vol. No. 7062, Pages 13 To

24, On Dated 17.11.2022, Sro Mant

Date: 17th September, 2025
Place: MATHURA, UTTAR PRADESH

Sd/-, For Protium Finance Limited
Authorised Officer
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FORM G
ZONAL OFFICE : RAJKOT ZONE, Para Bazar, | FOR SALE OF MOVABLE & IMMOVAELE ASSETS UNDER THE SECURITIZATION INVITATION EOR EXPRESSION OF INTEREST FOR
. - . M G Road, Rajkot. Ph. : 0281-2232388 AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF TENSILE STEEL LIMITED
h HTh Eﬁi:n BOI Mo. : 97718 37201 / 90990 58339 SECURITY INTEREST ACT, 2002 READ WITH PROVISON TO RULE 6(2) AND 8(6) OPERATING IN STEEL AND RELATED PRODUCTS AT VADODRA GUJRAT
H R ARD kofindia.co.i F RITY INTEREST (ENFORSEMEN y {Under sub-reguiation (1} of reguiation 36A of the Insolvency and Bankruptcy Board of
Bank ﬂf I“dla ﬂihﬂt @bankofindia.co.in OF THE SECU ERES {E ORSEME n RULES, 2002 India (Insalvancy Rasalufion Process far Corparsle Parsons) Regulalions, 201 6)
E-AUCTION DT. : 30.10.2025 SALE NOTICE — RELEVAREFAROGCRARS
= 1, |Mame of the carporate debtor alon TEWSILE STEEL LIMITED
Molice is hereby given to the publicin gensral and in parbcular io the Bomower (5) and Guaranior {s) that the below descrbed (Movable & immovable Propertyies) morgagedhypothecaledpledgedicharged io-ihe Bank of India, The construciive / physical PAN: AAACTETISC
possassion of which has been faken by the Authorized Officer of Bank of India, | Secured Credfor), will be sold on *As is whana is”, “As iswhatis”, and “Whatever thene is” basis on 30.10.2025 ?. |Addrass of the reqistered office HEBABAG, VISHWAMITRI RD,
; : - BARDDA, Gujarat 320009
IMPORTANT DATES : Date & Time of Inspection of the Property : 14.10.2025 & 15.10.2025 (From 11.00 AM to 2.00 PM) 3 TR G webas Hﬁﬁ'ﬁ:a}"ﬁaﬁgﬁ%i{éﬁr}ﬁ =
Last Date for Submission of EMD : 30.10.2025 by 4.00 PM 4, |Detsits of place where majority of fed |Land and Building of the Tactory
Last Date for Submission of Bids : 30.10.2025 by 5.00 PM asses arg located situated at Mauje -M:IHIDU!LDE?“E;T
Date & Time of E-Auction : 30.10.2025 from 11.00 AM to 5.00 PM (With auto extensions of 5 minutes duration) i
: b, (Instatied capacity of main products’  |Prasently, thare IS no business
Sri Name & address Description of the Movable & — Date of notice under section | Minimum Reserve | EMD Name, Address Mobile No. Em.i[;s FREALS e s b e
Lot of Borrower/s | Immovable Property H’;’; ssion | 1312}/ Demand Notice & amount price (Amount | (Amount of Beneficiary Branch, 6. |Guantity and value of main products’ |NA
No. Guarantor/ s / Proprietor P mentioned in the notice in Lakhs) in Lakhs) AIC No. & IFSC Code services sold in last financial year
01 | Borrowers & Mortgagors - Residential House Near Kankai Statonary, Behing Vivekanand | Symbelic | Motice Dt ; 10.05 110 | Bank of India. Sardhar Branch 7. |Mumber of employees workmen  [O(MIL) -
Kuswaha Indalsinh Ramswarup Sankul and Somnath Market, Off. Bhavnagar - Rajkot Highway, 09.01.2025 Mob Mo, ; 30930 58314 E. |Further defails incleding fast avaiiable | Can be requested over mail af;
Residing al : Mear Kankai Siationary, Behind|Under Block Mo, 3, Plok Mo, 21 10 23, Sub Plot Mo 21 1o 2375, Motice Amount: Pool Alc no (15 digit) ; firancial stabements (wilh schedules) |cirp tensilesteekogmail.com
Vivekanand Sankul and Somnath Market, OF | Sardhar Revenue Survey No. 8, At-Sardhar, Mouja Sardhar, Tal, Rs. 12.69 lakhs and interest & 311430200000033 of twi years, lists of creditors are Or Visit at
Bhavnagar - Rajkot Highway, At-Sardhar, Mouja| Sardhar, Dist. Rajkot - 360 025 other charges thereafter. IFSC {letter in 4, 5 & 6 are 2era) : avaiable &t URL: hitps:/ witworthipe. com/tensie-stesl-
Sarchar, Tal. Sardhar, Dist: Rajkot - 380 025 Plot Area : §1.73 5q. Mis. Possession Dt - EKID0003114 limibed!
Owner ; Borrower Mr. Indalsinh Ramswarup Kushwaha 04.04.2075 Alg Name ; . 9, |Eligibilite for resaluton applicants Gan be requested over mail at;
Intermediary Inward Outward Remittance under section 25(2)(h) of the Cade Is - |cirp.tensilesteetaomail.com
02 | Borrowers & Morigagors | Residential Property situated 31R. 5. No. 187/paiki, PiotNo. 2310 | Physical | Motice Di: gm 0,82 | Bank of India, Malaviya Road Branch availlahle at URL: Or visit at
1. Mr. Rajnibhai Shivial Raymaga, 2.|43, SubPiotMNo. 24 to43/37 Paiki; Jay Bhavani Indrapuri, Block No. 30.05.2022 Maob Mo. ; 30930 58302 hittps./‘witworthipe. com/tensie-steel-
Bhavnaben Rajnibhai Raymaga 72, Vinayak Vila Residency, Village Ratanpar, Rajkof - Morb Naotice Amount: Pool Alc no (15 digit) : liriitad!
Residingat : “Jay Bhavani’, Block No. 72 Vinayak| Highway, Dist. : Rajkot Rs. 11,24 |akhs and interest & HOZHZ00000035 10. |Last date for receipt of expression of  |06-10-2025
Vila Residency. Opp. Ramji Temple, Near Akbari| Admeasuring : 60.03 Sq. Meter other charges thereafter. IFSC {letterin 4, 5 & 6 are zerg) ; irtarast
Farmdy thodiver Matajl Madh, Ragkot - Morbi| Owner: Barrower Mr. Rajnibhai Shivialbhai Raymaga Possession Dt : ﬁﬂgﬁ:mz 11. |Date of issue of provisional list of 16-10-M005
Highway, At Ratanpar, Taluka & Distnict | Rajkot 04.09.2023 el NEME - : prosgective resolition applicants
! S RSdiany JOVORI] DI AT AR 7. |Last date for submission of omacions |21-10-2025
Important Points . __|to provisional list e s e,
+ Bid will be accepted only if the bidder bid over and above the Reserve Price. 13. |Date of isstee of final kst of prospective | 31-10-2025
+ Property costing above Rs.50 lakhs attracts 1% TDS. It shall be the responsibility of successful bidder to remit TDS @ 1% as applicable uls 194-14 of Income Tax Act. resolution applicants
¢ Buccessful bidder should be ready with 25% (Less EMD already paid) of their bid price as same is to be deposited with Bank on close of auction or by next working day 14. |Date of issue of information 05-11-2025
¥ T5% of bid amount is to be deposited with Bank before 15th (fifteenth) days of close of the auction mgrmorandum, avaleation matrb and
+ Any default in payment within the prescribed period mentioned above, will be considered as default and the auction will be cancelled. The amount deposited and EMD by the bidder will be forfeited and request for resolution plans to
would not be refunded in any case, The property will be resold, prospecliva rasoution apgicants
+ Any incidental charges regarding purchase and transfer of secured assets in the name of bidder will ba barne by the successful bidder 15. [Last date for submission of resolution | 05-12-2025
+ Gale Certificate will be iszued only in the name of registered successful bidder plans
+ Bank reserve tha right to cancel the auction or bid at any point of time without assigning any reason 16. |Process email i to submit Exprassion |irp.iensilestaehagmail. com
+" Bid will be accepbed onling only. The interested parties can register with www.baanknet.com or visit the concern branch of Interast
+ For terms and condition, please visit www.bankofindia.com or www.baanknet.com 17, Drﬂlauls of the corporate deblor's &
Date : 21.09.2025, STATUTORY 30 DAYS SALE NOTICE UNDER SARFAESI ACT TO THE BORROWER/GUARANTOR/MORTGAGOR Authorized Officer [ st s MotE —
Place : Rajkot [ In The Event Of Any Discrepancy Between The English Version And Any Other Language Version Of This Auction Notice, The English Yersion Shall Prewvail | Bank of India CA Bihari Lal Chakravart|
Rezolution Professkenal
Im the Matter of Tensile Sfeel Limited
IBBI Reg. No.: IBBUIPA-D0NP-NO0SE3/2019-2020112776
AFA No: AR ZTTEONI11225203623

AFA Valid upte 31,12,2025

Reg. Address: D-54, First Floor, Defance Colany, Mew Dalhi-1100

e 21.00.2025 E-Mail ID: blchakravarti associztesi@gmail.c

“ e Mew Dethi CIRP Mall id: cirptensiesteeiiEgmall,

TECPRO INFRA PROJ_ECTS LIMITED UNDER LIQUIDATION
NOTICE FOR E-AUCTION SALE OF ASSETS UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016

- 9 ? Date &Time of Auction: Tuesday, the 21st October 2025 From 11.00 am to 2.00 pm.
s 0 u r 0 I n I 0 n 0 rs Submission and inspection of documents: On or before 18.10.2025
] Last date for payment of EMD: On or before 18.10.2025
In terms of the order of the Hon’ble NCLT, Chennai dated 25th November 2021 in IA4482/2020 in Company Petition No.(IB) No.1721/ND/2019,
the Liquidator hereby gives public notice for sale of the assets Corporate Debtor M/s. Tecpro Infra Projects Limited in Liquidation(CD) under

Section 35(f) of Insolvency and Bankruptcy Code, 2016 read with Regulation 32(a ), 33 of the IBBI(Liquidation Process)Regulations, 2016. The
Assets are being sold on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” and “NO RECOURSE

&4 h I d b | BASIS” under the provisions of Insolvency and Bankruptcy code, 2016 read with regulation 32 and 33 of the Insolvency and Bankruptcy Board of
?Uur Dpl”lun 5 DLI E Ung tu’ Yuu. India (Liquidation Process) Regulations, 2016.
, : Lot | Particulars of the property Description of the Reserve Price Plus Earnest Money Deposit (being 10% of
A UDICE that IS yﬂur Dwn No. | |property |applicable GSTinRS. Reserve price)inRs.
3 1 | Sale of assets being receivables from KeralalKWA disputed|2,25,05,000(Rupees 22,50,500/-(Rupees Twenty two lacs fifty
. Water Authorities (KWA) pending legalireceivables and Two crore twenty five thousand and five hundred only)
Und EtErred U nCﬂmDrﬂmISEd And braue proceedings does not include lacs and five thousand
. - = anyotherassets. |only)
A & th t i Jt t +  The sale will be done through public e-auction at Baanknet auction platform(formerly eBKray) on Tuesday, the 21st October 2025
GD”S EIE”CE E |5H ﬂ DEH EE, from 11.00 am to 2.00 pm for lot 1 with unlimited extension of 5 minutes each and increase in bid amount in multiples of Rs.10000/-
foritem 1. The details of the asset is furnished in the tender document.
t' I th t .th H d +  Salenotice, E-Auction process document containing online e-auction bid form Declaration, terms and Conditions of online auction sale are
u n I 'E ru lE u n EDHETE . available on the Baanknet auction platform and contact on +91 8291220220 or through email id tosupport.baanknet@psballiance.com.
The bidders may also contact the Liquidator on Mobile No. 9444373373 email id : rp.tecproinfra@gmail.com.
A m i nd th H't is n-‘.t fu El |Ed h « Prospective bidders shall submit an undertaking that they do not suffer from any ineligibility u/s.29A of IBC, 2016 to the extent applicable
? and thatif found ineligible at any stage, the earnest money deposited shall be forfeited.

«  The successful bidder to pay 25% of the bid amount (after deduction of the EMD) within 3 days from the date of issue of LOL. If H1
successful bidder does not pay 25% of bid amount(after deduction of EMD) within 3 days from the date of issue of LOI, then the EMD will be
forfeited and the Liquidator in consultation with SCC can declare the next H2 bidder as Successful bidder in accordance with IBC, 2016 read
with its Regulations thereunder.

+  The balance sale consideration of the H1 successful bidder after payment of the 25% of the amount as in the above clause to be paid within
30 days from the date of issue of LOIl and the period shall be extended upto 90 days from the date of auction with interest @12% pa from the
date ofissue of LOl and if payment s not received, the entire money paid shall be forfeited.

+ In case the highest bidder is found ineligible or does not make payment of 25% as per the LOI within 3 days from the date of LOI, the
liquidator may in consultation with the SCC, declare the next highest bidder as the successful bidder after following the same process as in
clause 12Ato 12E of Schedule | of IBBI(Liquidation Process)Regulations, 2016.

«  The sale shall be conducted in accordance with IBC, 2016 read with Schedule | as specified in Regulation 33 of IBBI(Liquidation
Process)Regulations, 2016. The prospective bidders shall submit the requisite documents, including a declaration of eligibility
under Section 29A of the Insolvency and Bankruptcy Code 2016 through the electronic auction platform https://baanknet.com

The Prospective bidders shall deposit the Earnest Money Deposit (EMD) through the Baanknet auction platform i.e.
https://baanknet.com. The time period for completion of liquidation process expires on 23.9.2025 and an extension is being sought
with the approval of SCC

someone else’s thoughts.
Where actions are based on informed opinions
and not ignorant assumptions.

Because it's not about going where everyone goes.
Or being part of a trend because it is one.
Or taking sides because you don’t know enough.

Sd/-

For Tecpro Infra-Projects Limited (In liquidation)

Satyadevi Alamuri - Liquidator

IBBI Registration No. IBBI/IPA-002/IP-N00071/2017-2018/10205
Place: Chennai Date:20.9.2025

TELANGANA POWER GENERATION CORPORATION LIMITED

It's about freedom.
The freedom to have an opinion that's yours.

VIDYUT SOUDHA :: HYDERABAD - 82.
T.No.e-08/CE/Civil/Thermal/TGGENCO/2025-26

KTPP — Construction of additional School Building (G+1 floor) for providing
education facility to the children of surrounding villages at Kakatiya Thermal

& Power Project, Chelpur (V), Jayashankar Bhoopalapally Dist. Value of the works:
%.1,47,55,356/- Scheduled Extended upto 06.10.2025 at 17:00 Hrs.
" T.No.e-221/CE/O&M/KTPS-V&VI/BM-V/TGGENCO/2025-26

KTPS-V&VI — Procurement of Spares for main Reducer gear box (Type SZN 630
(SPL) of Flender drive make or its equivalent for ball tube mills BBD 4772 in
Unit-9 & 10 at Kothagudem Thermal Power Station Stages-V&VI Paloncha,
Bhadradri Kothagudem Dist. Value of the works X.44,46,254/- Scheduled Open
& Closing Date: 19.09.2025 at 10:00 Hrs. & 08.10.2025 at 15:30 Hrs.

YTPS — Electrification works of Township - Providing consultancy services for
study and design the power distribution scheme, preparation of drawings for
extension of permanent power supply to the proposed YTPS town ship from
YTPS CHP 11KV Boards, arranging of street lighting system and providing Diesel
Generator sets for extending alternate power supply at various locations in YTPS
colony town ship including residential and non-residential complexes and
preparation of detailed estimate, tender specification to fix up an agency an
tendering basis. Vetting of Vendor Drawings/Documents during the execution
of the subject work at Yadadri Thermal Power Station, Veerlapalem (V),
Dameracherla (Mdl), Nalagonda Dist. Value of the works: X.39,00,000/-
Scheduled Extended upto 25.09.2025 at 15:00 Hrs.

KTPS-VI - Remnant Life Assessment (RLA) of Boiler & its auxiliaries as per Indian
Boiler Regulations 1950 and RLA & Condition Assessment (CA) of Power
Transformers of Unit-XI at Kothagudem Thermal Power Station Stage-VI
Paloncha, Bhadradri Kothagudem Dist. Value of the works X.17,50,000/-
Scheduled Open & Closing Date: 17.09.2025 at 17:00 Hrs. & 15.10.2025 at

11:00 Hrs.
T.No.e-17/CE/Civil/Thermal/TGGENCO/2025-26

Procurement of 3115 MT of PP cement required for execution of certain
ongoing Civil works at YTPS & construction of compound wall for A and C
colonies at various locations of RTS-B various Thermal Power Stations of
TGGENCO. Scheduled Extended upto 24.09.2025 at 16:00 Hrs.

At Indian Express, we stand by this freedom.
We celebrate it by being unbiased and independent.
And by having a voice that isn't afraid to speak its mind.

#InformYourOpinion

The Indian Express.
For the Indian Intelligent.

DIPR R.0.No.640-PP/CL-AGENCY/ADVT/1/2025-26 Dt:20.09.2025
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Ghaniwala

Change Of Name

0ld name :- Yasmin Firozbhai Ganiwala
New name :- YasminBen Firozbhai
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Adress:- 298, Saiyyadpura,
Nagarwada, Opp. Nagarwada School
No-10, Nagarwada, Vadodara,

Gujarat. 390001
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MADHYA GUJARAT VIJ COMPANY LIMITED

Corporate office: 5th Floor, Sardar Patel Vidyut Bhavan,

MGVCL

Race Course, Vadodara-390007.

MGVCL

GeM Bid No: GEM/2026/B/6646233 & GEM/2026/B/66755619

MGVCL Web site: www.mgvel.com
Online tenders are invited from the Indian Manufacturers only for Purchase of(1). XLPE Insulated
1C LT Aerial Bunched (AB) Cable of size: 1Cx35 mm?+36 mm?(2). 3.6C LT PVC Cable of Sizes:
26mm2, 60mm2, 70mm2, 160mmz2 as per technical specification, terms & Conditions of M
Tender for annual requirement under RDSS scheme for Department work. Bid documents av:
on GeM Portal web-site:https://gem.gov.in (for online submission, view and down load) and GU
MGVCL websites www.gseb.com & www.mgvcl.com (for view and download only). Interested vend

Dept-GoG: http://guj-epd.gov.in

may surf the above web sites & GeM portal.
Note: Be in touch with our websites till opening of tender.

Additional Chief Engineer (Proc)
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